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Sir, I am well aware that the provi-
sions which have now been included

ard of living for millions of our people
lie in accelerating the tempo of
lopment. But this has to be
without generating further inflationary
preasures, angd on the basis of a realis-

be directed towards attaining this ob-

the Parliament. I hope and trust that
in the course of the debate on the pre-
sent Budget, Honourable Members
would have many constructive sugges-
tions to make about the future course
of our policy. We, on our part, shall
give every consderation to the criti-
cisms and suggestions offered so that
We can carve out y surer path out of
our present difficulties. With this
hope and assurance, ] commend this
mterim Budget to the House.

13.05 hre.

FINANCE BILL®, 1687

The Deputy Prime Minister and
Minister of Finance (Bhri Morarjfl
Desal): I beg to move for leave to
introduce a Bill to continue for the
financial year 1967-68 the existing
rutes of income-tax with certain mod
fieations gnd the existing rates of an-
nuity deposits and to provide for the
continuance of certaln commitments
under the General Agreement on
Tariffs and Trade and the disconti-
nuance of the duty on salt for the said
year.

Mr. Speaker: The question is:

“The leave be granted to intro-
duce a bill to continue for the finan-

18.08 hre.

The Lok Sabha then adjourned till
Eleven of the clock on  Tuesday,
March 21, 1967/Phalguna 30, 71888
(Saka).
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